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COURT’S OR JUDGE’S ORDERS 

   WPCRL No. 1974 of 2022 
 

Shri Sanjaya Kumar Mishra, J. 
 

Mr.  Navnish Negi, learned counsel for the 
petitioner.  

Mr. J.S. Virk, learned Deputy Advocate 
General for the State of Uttarakhand. 

Mr. Lalit Sharma, learned Standing 
Counsel for the C.B.I. 

Let the learned counsel for the State of 
Uttarakhand take instructions in the matter and 
file status report, on the next date of listing 
along with copy of the Case Diary.  

List this matter on 03.11.2022 as fresh.    
     
  
 

 (Sanjaya Kumar Mishra, J.) 
                                     20.10.2022 

(Grant urgent certified copy of this order, as per Rules) 
 

A/- 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 
 
 


